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SHORTAGE OF STEEL AND IMPORT AND
DISTRIBUTION POLICY

*554. SHRI R. P. KHAITAN :+

SHRI PRANAB KUMAR
MUKHERIJEE :

Will the Minister of STEEL AND
MINES/ geqia site @R ady be pleased
to state :

(a) whether it is a fact that there is
a great shortage of Steel in the country;

(b) if so, the quantity of steel imported
during the year 1970-71;

(c) whether Government have received
complaints from the consumers and the
industry about the new distribution
policy of steel; and

(d) if the answer to (c) above be in
the affirmative, the action taken by Gov-
ernment in the matter?

THE MINISTER OF STEEL AND
MINES/ g &k @ w&fi  (SHRI
S. MOHAN KUMARAMANGA.-
LAM) : (a) to (d) A statement 1s plac-
ed on the Table of the House.

STATEMENT

(a) Due to increased demand and
limited availability from domestic sour-
ces, shortages of many categories of steel
are being felt in the country.

(b) Precise figures for the whole year
are not available. According to the
latest published information, a quantity
of 3.14 lakh tonnes of steel materials
valued at Rs. 58.59 crores were imported
during the period April, 70 to Novem-
ber, 70.

(¢) and (d) Occasional complaints have
been received from consumers and cer-
tain Associations about the procedural
difficulties in the current distribution pro-
cedures including distribution of steel
materials through stockyards. Certain
modifications have been made with a
view to stream lining the procedures. An
appraisal Division has been set up in the
Office of the Iron and Steel Controller
to look into such complaints. Regional
Offices of the Iron and Steel Controller
have been set up at Bombay, Madras,
Delhi and Calcutta. One of the functions

~ tThe question was actually asked on
the floor of the House by Shri R. P.
Khaitan.

[RAJYA SABHA]

to Questions

of these offices will be to ensure that
distribution from stockyards is in line
with the procedure evolved.
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SHRI S. MOHAN KUMARAMAN-
GALAM : The hon. Member wants to
know the various categories. Now, if
he would like I can give the full details,
no doubt, of the different items, but that
would mean getting all the facts and
putting them on the Table of the House,
which he can then examine.
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SHRI S. MOHAN KUMARAMAN- 7
GALAM : I could not follow.

MR. CHAIRMAN: Why are the
things which are scarce not disposed of
first ?

SHRI S. MOHAN KUMARAMAN-
GALAM : So far as imports are con-
cerned, we have tried to liberalise it to
the maximum extent possible. Where
we find that it is necessary and when we
are unable to supply from our internal
production, we always clear it and re-
commend that, imports should be per-
mitted. By and large there is consider-
able liberalisation so far as permission to
import steel is concerned. Without steel
we know that most of our industries will¥”
not be able to function properly,

MR. CHAIRMAN:
Kumar Mukherjee.

Mr. Pranab
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SHRI S MOHAN KUMARAMAN-
GALAM It 1s not correct that the
amount asked for the billet re-rollers 1s
less In fact, the amount asked for 1s
greater than what we have ultimately
fixed, namely, Fs 236 On the basis of
mvestigations we think 1t to be a fair
amount and 1t 1s less than what was origi-
nally asked for It 1s also not true to say
that we are di.criminating against the
small re-rollers The hon Member must
be aware that .here are difterent cate-
gor es of re-rollers, viz, those who have
been registered earlier and whose pro-
duction has becn exammed by a com-
mittee and, therefore, who are skilled
and who are g1 en preference and those
who have come later into picture

SHRI PRANAB KUMAR MU-
KHERJEE May I wnow whether 1n
the present arrangement of distribution
only 20 per cen! of the material received
in the stockyard i1s earmarked for the
smell-scale 1ndustries as a result of
which most of the engineering industries
which come within the small-scale sector
are hard up for want of raw matenal ?
If so, may I know from the Government
wh~ther they a e going to increase the
quaatum of steel to the engineering 1n-
dustries from internal resources ? If not,
ma; I know whether they would allow
the engineering unmits to unport more
amount of steel so that our engtneering
goods may have a ready market in the
world ?

“HRI S MOHAN KUMARAMAN-
GALAM  As I mentioned earlier, the
Gn ernment ha< been pursuing a policy,
ever since the steel shortage developed,
of “1iberalising imports and, when we are
not able to sunply an adequate amount
of steel particulzrly to the engineering in-
dus‘ries, we he!p them to carrying on
the'r productior by permitting them to
mport So far as the small-scale indus-
tries are conceried, we are trving to do
our best to help them No doubt
the amount of steel that we aie gning
them does not measure up to their de-
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to Questions 10

mand When therefore applications are
made for import of steel to make up the
amount that they really want through
us, we always recommend them and
assist them to try and get these imports
We are trying to do our best so far as
the small engineering industries are con-
cerned But again the overall shortage
1s such that we are not really able to
do justice to their demands We have
to, according to our list of priorities, give
naturally the pride of place to the needs
of the defence industiies and certain
major public sector projects which are
ot vital importance from the point of
view of the future of the country, and
this necessarily means that there 1s a cer-
tain shortage so far as the small indus-
tries are concerned But I can only as-
sure the House that we have got t'is 1n
mind and we are trying to do our best
to bridge the gap

SHRI N SRI RAMA REDDY The
hon Minister said 1n answer to 4 pre-
vious question regarding billets supplied
to the re-rolling mills in the private sector
that the fimished product 1s obtained by
the Government and distributed through
Government channels 1 would like to
know whether any quota 1s fixed for dis-
tribution bv the re-rolling mills or the
entire product manufactured by the re-
rolling mulls 1s obtained bv the Govern-
ment and distributed through Govern-
ment channels Secondly, a small ques-
tion, the steel quota allotted for house
building purposes in the private sector 1s
said to be too small with the result that
the house building industry 1s very much
put to a handicap at the present moment
T would like to know whether the Minis-
trv 1s considering the question of making
a liberal allotment for house construc-
tron purposes

SHRI S MOHAN KUMARAMAN-
GALAM So far as the brllets that are
now being supplied to the re-rolling nulls
are concerned, the entire production 1s
taken back and distributed through the
Toint Plant Committee and the Steel
Priorities Committee So far as the aues-
tion of the private house builders or per-
sons building therr own houses 1s con-
cerned, we have been receiving a num-
ber of complaints about lack of steel
particularly in cities like Delli  For
mstance, 30 per cent of all steel materal
normally used for this purpose 1s re-
served for house builders which arrives
in the stockyard but this unfortunately
has been imadequate in the face of the
requirements 1n big cities What we are
doing now 15 with the introduction of
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the Billets Re-roling Committee which
1s .esponsible for giving billets and get-
ting the firushed products back, the avail-
ability of re-rolled vroducts used m
house building will become more, that
15 to say, 30 per cent of the additional
availability 1 stockyards will be hept for
the private house building sector We
hope that will ease the situation 1 do
not claim 1t 1s going to solve everything,
but we hope 1t will improve the situation
so far as the persons who are building
private houses are concerned

SHRI KRISHAN KANT May 1
know whether 1t 1s a fact that when any
consumer write to the Hindustan Steel
for allotment of steel, the reply sent to
him 1s “We have no material m stock,
do not write to us again, you please look
for alternate source” ? What does the
expression “alternate source” mean? It
means you go to the blackmarket It
means the Government 15 actually en-
couraging blackmarket What does 1t
otherwise mean ? May [ know why this
sentence 1s there? Secondly, has the
Minister enquired

MR CHAIRMAN Do not put too
many questions

SHRI KRISHAN KANT This one
simple question only Mav I know
whether he has tried to enquire about
the functioning of the offices in Bom-
bav Calcutta and Delh1? 1If the smaller
men go there, their contactmen there
sav, unless you pay some money you
cannot even meet the officer conccrned
and even 1if you put in a complamnt 1t
will not serve any purpose Have you
made any private enquirv or asked the
CBI to do 1t, to see how these offices
are functioning, and what action has
been taken against any one of them till
now ? Lastly

MR CHAIRMAN.
to put guestions

SHRI KRISHAN XANT Sir, he
sard that they are taking control of stock
of re-rolling steel In the case of Tor
steel which 12 produced by Rathi Steel
1t 1s much more costly than others Have
t;;lou r;\ade anv enquiry about the profit

ere

Others also have

SHRI S MOHAN KUMARAMAN-
GALAM To start from the end, be-
cause that nearest to my memory, so far
as Tor steel 1s concerned, 1t 1s under
control along with other types of steel

[RAJYA SABHA]

to Questions 12

1 would like to correct one statement
made just now I stated that all that
goes to the re-rollers comes under con-
trol But 1t 1s the major portion But
some special products such as jute babing
hoops and things of that character have
not been taken over But that 1s only
for a special, very limited market I do
not think 1t makes any difference to the
basic position Now, so far as the letter
to which the hon Member referred 1s
concerned, T am not quite sure If he
gives me the letter, T will look mnto it
and see as to when 1t was 1ssued because
if 1t was ssued before control .

SHRI KRISHAN KANT 1t is sent

to everybody

SHRI S MOHAN KUMARAMAN-
GALAM before May I—that 1s
why I am asking him—then 1t nay refer
to the re-rollers who were not under
control then Then the alternative
source would be to go to the re roller
and ask him and get it from him But
if 1t was 1ssued after Ist May, then 1t
assumes a different significance 1t may
be a lack of the understanding of the
officer who does not appreciate that the
position has changed That may be the
position  But taken by itself that may
not be an incorrect letter to be sent be-
cause 1t certainly means that you go and
try and get the steel if you lIike from
the re-rollers That may be the posi-
tion so far as the letter is concerned

So far as the guestion of the dificulty
1n meeting the officers unless money 1s
paid, well, general complaints of this
character are being made, no doubt But
we have not received any specific alle-
gations, and I can say frankly that 1 do
not know of any cases which have been
pointed out to me and which have been
proved when officers refuse to meet
people unless money 1s paid to them

SHRI K CHANDRASEKHARAN
Sir, the hon Miniser has stated that the
imported quantity of steel in 1970-71 was
of the order of 3 lakh tonnes He has
also stated that there 1s a shortage of
10 lakh tonnes of steel m this country
Mav I know from him as to why 1 this
state of affairs we are importing a lot
of steel and continumng to do so ? May
I know as to why we ate pursuing a
policy of exporting of steel. and what 1s
;I;e? quantity of steel =xported in 1970-
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SHRI § MOHAN KUMARAMAN-
GALAM - We have cut down the ex-
port very substantially for the coming
vear Zven in 1970-71 1t 1s reduced com-
pared *o earlier I think 1t 1s 1educ-
ed, I am not quite sure of the higures at
the moment Bat this year what we are
doing 1s. so far as the contracts that we
have aiready entered into are concern-
ed—and which from the commercial
point 3{ view and from the pomnt of
view, 'et us say, of international trade
moraliy we should not break, we are
continuing to honour those contracts So
far as the countries with which we have
got trade relations over a period are con-
cerned, we want to preserve those
marhets for he future, and those also
we are trying to keep But we are try-
g to restrict that We are not huating
for more markets as it were but we are
carrying on our export policy in <uch
a way as to limit 1t to the maximum ex-
tent 1 ithout permitting the future to
suffer because we should not also give
up all those markets by saying that we
have ro steel to give you And 1t 1s
better nerhaps even to keep certain mar-
kets 1ntact to keep them in our hands,
and 1mport steel rather than sacrifice
them because we do look to the future
as one where we will be able to improve
our production of steel and we will be
able te continue our export of steel So
tar as the exact figures are concerned,
if the hon’ble Member would give me
notice 1 will put all the (icures on the
Table of the House or give them to him

DR BHAI MAHAVIR Is the
hon b'~ Minster awale that i the pre-
sent s stem the main producers ask for
a very heavy advance with every indent
1o the ~xtent >f 25 per cent which goes
to hugz amounts which aie hept bloched
up to two years and because of delay
in the supply of the order the order
lapses * This 5 a system under which a
small industrialist cannot afford to place
an order Is the Minister aware that
the normal market supplies have practi-
callv been stooped and all the steel goes
1o the stockvards, as M1 Krshan Kant
pointeld out [ would like to know whe
ther the Mimster 1s aware that not only
there 2re complaints of piocedural de-
lays there are complaints of enormous
corruption agamst stockyards Thev are
described to have become hotbeds of
corruprtion May T know, Sir, if the
Minister 18 tal ing any steps to look mto
these complaints regarding dealings of
the stockyard< and, if so, what enquiry
15 bemng held ’

[ 18 JUNE 1971}
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to Quesiions 14

SHRI S MOHAN KUMARAMAN-
GALAM Regarding the question of
making advances, we are liberalising,
that 1s to say, on the basis of being
satisfied of tle financial soundness, the
amount that 1s taken, we are trying to

reduce 1t We know 1t 1s causing hard-
ship.
DR BHAI MAHAVIR Something

like bank guarantee

SHRI S MOHAN KUMARAMAN-
GALAM Not exactly That 1s why 1
used a more neutral word “hiberalising”
We are consctous of this defect and we
are trying to improve 1t

So far as the quesuon of “hot-
bed of corruption” 1s concerned, I
have already mentioned earlier in my
reply that while there have been many
allegations of a general character, alle-
gations of spectfic character have not
come to our notice The hon’ble Mr
Krishan Kant mentioned that people
would not like to bring such allegations
to our notice because if they do then
they may lose their steel That 1s pos-
sible But that does not make 1t any
the easier for us to locate where exactly
the corruption 15 If, hon’ble Members
can assist us, certainly we will take what-
ever action should be taken in a matter
like this

DR BHAI MAHAVIR There 1s a
subtle difference He asked about the
office of the Controller 1 am asking
about the stockyards

SHRI § MOHAN KUMARAMAN-
GALAM I am replying also in terms
of stockyards As I have already -tated,
we do recognice that there are malprac-
tices Because of our recognmtion of
existence of malpractices we have ap-
pointed Regional Assistant Controllers
and have opened four offices 1n the main
industrial cent-es, namely, Delh;, Bom-
bay, Calcutta and Madras Part ot their
duty, avart from checking on dwistribu-
tion, also 1s to check on these malpracti-
ces This 1s vnarticularly in relation to
stockyards because they are officers of
the office of the Controller of Iron and
Steel We hope that that will lead to
Improvement

SHRI A P JAIN My question re-
lates to giving billets and re-purchasing
them after paymng for manufacturing
charges Is the Minister aware that the
same product when manufactured bv the
steel mill 1s of higher quality than when
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1t 1s purchased from the re-rollers Has
any complaint come to his notice and
whether he 1s aware that the re-rolled
products are of an inferior quality When
they are sold through governmental
agency they attain a certamn amount of
respectability What precaution, if any,
does his Ministry take to ensure thay the
product purchased from the re-rollers 1s
of a proper quality ?

SHRI S MOHAN KUMARAMAN-
GALAM : So far as the work of the
re-roller 1s concerned, I think there is a
difference, subject to correction, but I
will check on that and tell the hon’ble
Member later I think theie 1s a diffe-
rence between, what may be called, test-
ed billets and untested billets If they
are rolled from tested billets, then the
quality of the billets will naturally be of
a much better quality What 1s rolled
will be much better Tt will be as good
as those of the main producers But
where the quality of the billet itself is
not good, then certainly the quahty of
whatever 1s rolled also goes down

MR CHAIRMAN  Next question.

NON-SUPPLY OF RAILWAY WAGONS

*555 SHRI LOKANATH MISRA :

SHRI SASANKASEKHAR
SANYAL:

SHRI NIRENA GHOSH .t

SHRI SALIL KUMAR
GANGULY -
SHRI K. C. PANDA :

SHRI K SUNDARAM :

Wil the Minister of STEEL, AND
MINES/ geqg 3fiT @i &ay be pleased
10 state :

(a) whether repeated complaints have
been received by Minerals and Melals
Trading Corporation regarding non-sup-
plv of Railway wagons to Bihar and
Orissa Mines during the year 1970-71;

(b) whether there :s an apprehension
of the closure of the mines if accumula-
tion continues at this rate, and

(¢) if so, what action his beca taken
by Government in the matier ?

tThe question was actually asked on
the floor of the House bv Shri MNiren
Ghosh.

[RAJYA SABHA]

|

to Questions 16

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND }V{INES/
TaqTE AT @ie AQEE | 1eq Jai (SHRI
SHAH NAWAZ KHAN): (2} A few
complaints have been received by the
Minerals and Metals Trading Corpora-
tion, regarding non-supply of raiway
wagons 1n Barajamda Sector

(b) Yes, Sir.

{c) The Government are fully serzed
of the matter. Owmg to difficulties
faced by Railways m the movemeat of
wron ore in this area, stocks of iron ore
have accumulated at mine/rail Leads
Steps are bemng taken, mn consultation
with the State Governments, {0 Lnprove
the law and order situation so as to
control the large number of thefts of
wagon parts, over-head wires, telecom-
munication, signal and other equipment
belonging to the Railways and stop the
mtimidation and even assaults on Rail-
way staff, and thereby increase the sup-
ply of wagons for quicker movement of
ores

SHRI NIREN GHOSH - Sir, the hon.
Minister has said that there hav:z been
“a few complamts” But as far as my
knowledge goes, not only the Minerals
and Metals Trading Corporation but
even the private sector mine owners—
ron ore or coal or other mines—have
repeatedly complained of shortage or
non-supply of rallwav wagons I have
seen huge stocks of coal lymng at the
pit-heads, and mines have been closed
I would like to know whether this 's the
real picture If so, how many nrnes
have been closed due to non-suppls of
raillway wagons? And what 1s the position
of the workers in those coal rines’ Have
they got any relief or they are simply
without any means to subsist? Secordly,
the Minister says 1t 1s a law and order
position 1 cannot und:rstand this He
should clariffy What has the Iaw and
order situation to do with the supply or
non-supplvy of railway wagons?

SHRI SHAH NAWAZ KHAN Srr,
the position of supply of rallway wacons
is pretty serious, and the position 1n
many cases 1s really critical As the
hon Member has very nightly said pit-
head stacks of 1ron. coal, etc, are mount-
g up The Railways are ewperiencing
great difficulty 1n supplying railway
wagons to the users because overhead
traction wires are cut and taken away
There 18 electric traction in eastern India
and once the electric overhead wires are
cut, the electric trains cannot function



